ITEM NO.1712 COURT NO.10 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

CRIMINAL APPEAL NO(S). 865-867/2023

THE STATE OF UTTAR PRADESH HOME DEPARTMENT SECRETARY APPELLANT(S)
VERSUS
JHAGALLEY & ORS. RESPONDENT(S)
(IA No. 126086/2025 - APPLICATION FOR CONDONATION OF DELAY 1IN
FILING APPLICATION FOR SUBSITUTED SERVICE, IA No. 241987/2024 -
SUBSTITUTED SERVICE)
Date : 28-07-2025 This matter was called on for hearing today.
CORAM
HON'BLE MR. JUSTICE K. VINOD CHANDRAN

[IN CHAMBER]
For Appellant(s) : Mr. Shaurya Sahay , AOR
For Respondent(s)

UPON hearing the counsel, the Court made the following
ORDER

IA No. 126086/2025:

1. Delay in filing the affidavit of proof of substituted
service via newspaper publication is condoned.

2. Application stands allowed.
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